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(i) to rnJ.kl" t;tc provisions more rational 
and intelligible: 

(ii) to make changes-which have 
become necessary in the light of 
changed situations and policies; 

(iii) to rem'lve tl-te diffi-::ulties cau,ed by 
judicial decisions; 

(iv) t'l d .. let~ sue~ portions as have 
b~come obsolete or redundmt; 

(v) to sim'>lify and speed up procedtJres 
w~1erever p<>Mible; and 

(vi) to bring ab:>ut w'lerever necessary, 
substantial changes as would faci· 
litate a more effident w..:>rking of 
the Railways. 
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•245 SHRI HARlliAR SOR.EN: 
Will the Minister of RAILWAYS be 
pleatted to ttate: 

(a) whether his Ministry has a propoaa.l 
to augment its wagons fleet by an addi-
tional t 1,500 by March, 1g81 ; 

{b) whether there is any proposal to 
provide some more wagons to the South 
Eastern Railway, particularly to Banspani 
Railway sidins to expedite the move-
ment of iron ore, manganese and other 



minerals which have c..ccumuh·, tfd in a 
huge quantity there: and 

(c) by which month or date such 
propvs.U is likely to be i•nplementrd ? 

THE MINISTER OF RAILWAYS 
(SHRI KEDAR PAt'\'DAY): (a) 
The Final Budget fpr 1 qSo-81 
provides fur acquisitilm of 1 3.ooo W<.~onl 
in terms of Lmr-wheders during the ye~. 

(b) and (r). At present the target hol-
ding ofwagons allocated to the S.E. Rail-
way is 92937 wagons in terms of four-
wheelers in order to enabk the Railway 
to meet its freight commitments including 
movement ofiron Off, mangances ore and 
other minerab fr<'m Bansp<:r.i. \\"ith the 
increase in the wagons fleet, wagons will 
also~ allotted to the S.E. Railwq· taking 
into account its requirements and that of 
the other Zonal Railways. Loading ofiron 
ore from Banspani in the current financia] 
year ha$ been sati~factory. On an average 
loading of iron ore has been 7~ wagont 
per day against indents placed for 629 
wagons per day. AJ regards Manganese 
ore, 5200 wagons (4-wheders) were !oaded 
from Apri] to Octo~, 1 g8o and at the 
end ofOctober, 1g8o only 400 indents were 
Gatstanding. 
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·~¥!. SHRI A. NEELALOHITHADA-
SAN Will the Minilter of EXTERNAL 
AFFAIRS be plea.Led to state: 

(a) how many Indiana had to return 
from the Middle Eaat due to the Iran-Iraq 
war till the gut October, 1g8o; 

(b) whether Government are having 
any plan torehabilitate them in India; and 

(c) if so, whether Government propoee 
to chalk out a plan for ~e same? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) Approximately to,ooo Indiana 
are reported to have returned to IPdia till 
311t October, tgSo. . 

(b) and (c). The bulk of these people 
are personnel either of various lndlaa 
enterprises belonging both to the private 
and public aecton or to foreign construc-
tion companiea. Most of ~em expect that 
they would be returning to their jobs 
area kostilities are termi.Dakd. 




